
[4 March, 2016] 3

  (c) Statement giving reasons for the delay in laying the papers mentioned at 

(i) (a) above.                [Placed in Library. See No. L.T.4216/16/16]

 (ii) (a) Twenty-ninth Annual Report and Accounts of Export Promotion Council 

for Handicrafts (EPCH), New Delhi, for the year 2014-15, together with 

the Auditor's Report on the Accounts.

  (b) Review by Government on the working of the above Council.

  (c) Statement giving reasons for the delay in laying the papers mentioned at 

(ii) (a) above.                [Placed in Library. See No. L.T.4133/16/16]

Notifi cation of the Ministry of Agriculture and Farmers Welfare

कृिष और िकसान कÊ याण मंतर्  ालय मȂ  राज् य मंतर्  ी  (Ǜ  ी मोहनभाई कÊ याणजीभाई कंुदिरया): 
महोदय, मȅ  आवÌ यक वÎ तु अिधिनयम, 1955 की धारा 3 की उप धारा (6) के अधीन, मूल अिधसूचना मȂ  
कितपय Ģ  िविÍ टयȗ  को Ģ  ितÎ थािपत करने के िलए अिधसूचना सं. का.आ. 2776(अ), िदनांक 10 
अक् टूबर, 2015 का संशोधन करने वाली कृिष और िकसान कÊ याण मंतर्  ालय (कृिष, सहकािरता और 
िकसान कÊ याण िवभाग) की अिधसूचना सं. का.आ. 3373(अ), िदनांक 12 िदसÇ बर, 2015 की एक 
Ģ  ित (अंगर्  ेज़ी तथा िहन् दी मȂ ) सभा पटल पर रखता हंू। 

[Placed in Library. See No. L.T.4149/16/16]

Reports and Accounts (2012-13 and 2014-15) of various companies 
and related papers.

रसायन और उवर् रक मंतर्  ालय मȂ  राज् य मंतर्  ी (Ǜ  ी हंसराज गंगाराम अहीर): महोदय, मȅ  
िनÇ निलिखत पतर्   सभा पटल पर रखता हंू:-

(1) A copy each (in English and Hindi) of the following papers, under sub-section 

  (1) (b) of Section 394 of the Companies Act, 2013:—

  (i) (a) Thirty-fourth Annual Report and Accounts of the Bengal 

Chemicals and Pharmaceuticals Limited (BCPL), Kolkata, for the 

year 2014-15, together with the Auditor's Report on the Accounts 

and the comments of the Comptroller and Auditor General of India 

thereon.

   (b) Review by Government on the working of the above Company.

[Placed in Library. See No. L.T.4151/16/16]

  (ii) (a) Fifty-second Annual Report and Accounts of the Indian Drugs 

and Pharmaceuticals Limited (IDPL), Gurgaon, for the year 

2012-13, together with the Auditor's Report on the Accounts and 

the comments of the Comptroller and Auditor General of India 

thereon.
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